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LOK SABHA DEBATES
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LOK SABHA

Tuesday, March 23, 1971/
Chaitra 2, 1893 (Saka)

—_—

The Lok Sabha met at Twenty
minutes past Twelve of the Clock

[MR. SPEAKER in the Chair]

MEMBERS SWORN

Shri Hiren Mukherjee (Calcutta-North
East)
Shri Samar Guha (Contai)

MR. SPEAKER :
member who has not

Any  other hon.
taken oath here ?

None.
12.22 hrs.
PRESIDENT'S ADDRESS
SECRETARY : Sir, [ lay on the Table

a copy of the President’s Address to both
Houses of Parliament assembled together on
the 23rd March, 1971.

President’s Address
Members of Parliament,

1. It gives me pleasure to address this
Joint Ssssion of the Fifth Parliament of
our Republic and summon you to new
endeavours.

The General Election has once again
demonstrated that durable political power
in a democracy has only one source—the
people. It has proved the people’s confi-
dence in themselves and  their faith in
the processes of democracy.

2. Our people have made their choice.
They have asserted their sovereignty through
the ballot box. And theirs is a massive
mandate for change, peaceful change that
must swiftly and visibly alter the picture
of poverty and alienation in our land,

3. We have begun this work., But now

we have to address ourselevs afresh to
evolving perspectives, policies and practices
even more closely and concretely related
to the needs of our people and our times.

4. My Government have been return-
ed to office on the clear pledge that the
central objective of our policy must be
the abolition of poverty. To achieve
this, my Government are firmly committed
to implementing the economic and social
transformation outlined in the manifesto
which has received such overwhelming
support of the electorate.

5. The Government will soon frame
specific policies and programmes arising
out of the mandate of the electorate. A
mid-term appraisal of the Fourth Plan
will be made. This appraisal will enable
us to review and reorient the plan in
order to increase the pace and -effective
use of investment in the economy. As part
of this exercise, Government will also
identify the specific directions in which
develop mental programmes could be
further reinforced in a determined effort
to deal with the problem of unemployment.
The Crash Scheme for Rural Employment
which is to be implemented from the com-
mencement of the next financial year
will form the nucleus of a comprehensive
programme for the expansion of employ-
ment. This programme will be linked to
schemes for raising the productivity of
agriculture, The coastruction and renova-
tion of minor irrigation sources and the
provision of basic amenities such as drink-
ing water supply and link roads will form
part of this programme, The problem of
the educated unemployed will receive
special attention,

6. My Government are convinced that
land reforms are vital for the promotion
of an egalitarian social order and for
maximising agriculiural  production. In
recent months, various issues relating to
land reforms have received special attention
of my Government. A Central Land
Reforms Committee under the chairmanship
of the Union Minister of Food and Agri-
culture has been set up. As a result of the
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lead provided by the Government of India,
States in which jntermediary tenures have
not been completely abolished have taken
steps to do 0. Further legisiation has
becn introduced in some States to give
security of tenure, to reduce rents and
cailings and to restrict exemptions.

7. While recognising that land reforms
come within the legislative competence
of the States, my Goverament will continue
to press the State Governments for further
action in promoling & more equitable
agrarian  structure.  Simultaneously the
Government will purgue the objective of
imposing a ceiling on urban property.

8. Exteasion of credit facilities for
productive purposes to arcas and classes
hitherto neglected is one of the important
objectives of my Government. A com-
prebensive credit guarantee scheme has been
lnunched recently. A Credit Guaranteo
Corporation has been set up under the
auspices of the Reserve Bank of Indm.
As from 1st April, 1971, small loans given
by eommercial and cooperative bank
offices will be eligible for guarantee by
the Corporation to the extent of about
75% of the loans advanced. The increasing
sttention paid by the banks to the genuine
needs of productive enterprises, including
those of agriculturists whose main resort
carlier was to money-lenders, 18 one of
the siriking new developmenis  which
have served to concretise the benefits of
nationalisation for the small man.

9., Government also attach high priority
to the extension of electricity to rural arcas
and, in particular to the utlisation of
electricity for 1Mt irrigation. The imple-
meptation of rural electrification pro-
grammes has been appreciably accelerated.
2.66 lakh pumpsets were cnorgised in the
fimt year of the Plan and this tempo has
boen stepped up in the current year,
The Rural Electrification Corporation has
begun well with the sanction of schemes
of the valoe of about Rs, 70 crores,

This D me wil be pursued with
mﬁﬂ‘mr.

10, My Government sye kegnly sware
of ihe intolerable’ living conditions of the
when poor. The clearance and improve-
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mont of stums and rehabilitation of slum
dwellers will figure prominently in the
agunds of economic and social reforins
which my Government bhave in view and
larger resources will be canalised for this
purpose. The Housing and Urban Develop-
meat Finance Corporation has been set
up recently and will become an important
agency for the augmentation of housing
facilities in metropolitan centres and urban
arcas.

11. Simultansously, efforts to improve
rural housing conditions will be given
fuller consideration, The aiim is to allot
building sites to landlcss workers on a
larger scale, to lepislate for the conferment
of homestead rights and to ass'st in the
construction of decent, liveable houses for
the rural population. This will necessarily
have to be a joint programme of the Siate
and Central Government.

12, My Guvernment also proposa (o j——

(a) appoint task forces 1o remove
obstacles that come 1n the way of the speedy
implementatinon of invesiment programmes
in the public and private sectors of our
industry and to step up the rate of indus-
trial production,

(b) extend the new technology In
agriculture 1o dry farming, to new crops
and to new areas which have not been
coverted so [lar. Research and extension
programmes for a faster growth in the
output of fibres and oilseeds which are
articles of mass consumption wdi be
intensified;

) consult leaders af trade umions and
managements in order to evolve sound in-
dustrial relations and to secure iocreased
productivity comsistent with a fair deat for
labour, Improvement in industrial relations
is as vitsl as capital aad techwology for
increasing oulput;

(d) accelerate chaoges in the strocture
and functionipg of administrative apparatus,
expedite  docision malrin ensure effective
delegatios of pawers rosponsibilities
mnmmiummm and

% ﬂmmﬂutm&amhﬁkﬂw
up » woll-siuipped thanagerial cadre for
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the public and privata sectors,

13, The econonmy recorded growth
almost at the plenaed rate in 196970, and
it is likely to repeat this performancd in
the current year. A good harvest for the
fourth year in succession is expected,
raising the foodgrsin output to 105 million
tonnes—-5.5 million tonnes more than last
year. The wheat revolution is by now an
accomplished fact, Qur agricultural scientists
have released a number of higher vielding
varicties of rice. The response of farmers
to the new technology is limited only by
our capacity to reach them effectively,

14, However, the improvement in the
food situation will at best be a repricve.
The results of the new Census will be a
gravo remuader that the Family Plaoning
Programme has to be pushed forward
with much greates vigour. This programme
can only be fulfilled if it becmes & move-
ment. The small family must speodily
become the accepted social norm. Indeed
family planning should be regarded as a
vital element in the gigantic task of social
tranformation that lies ahead.

15. While the general outlook for the
economy is hopeful, my Government are
aware that the level of prices in recent
monihs has caused some concern. The
who'esale price index is now approximately
3.4% higher than tho level about a year
ago. But it is important to note that
amidst this pressure on prices the foodgrain
prices have declined by about 6.5%. The
Government have therefore sought to keep
the vise in prices in check by drranging
largsr iraports of commodities in short
supply while taking steps to increase their
internal production,

16. My Government intend to draw up
atd exccute a Natiopal Plao for the
application of Science and Technology
1o developmont. This plan will be intimately
rolated to and indeed largely derived
oy socio-sdonomic plan.  An
padtant foature of sich-a pian will be the

prepatatidn of detailed programmes ia 4
aren of nasions) enideavour
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The Government have set up an Electro-
nics Cemmission to emsure balanced deve-
lopment of the electromics industry. The
Commisaion will- comeern iteelf with
rosearch, development and indestrial opera-
ticas in the field of elecironics.

My Government are anxious that rapid
economic development should not lead to
the poliution of air, water and s0il. There
shouid bs rational manpagement of our
natural resources taking care not to uopset
the ecological balance in nature,

17. The persistence of communal tepsion
in some parts of the country and the
occasional flaring up of violence constiluie
a threat to our secularism apd democracy
and to the basic values of civilised life
which we cherish, The Government are
determined to overcome this ' danger. This
problem rneeds to be treated as national
task to etnsure nationsl survival.

i8. In the recent past, violence has
grown in West Bengal. The murder of
Shri Hemanta Kumar Basu, one of our
oldest and most dedicated colleagues in the
freedom movement, and of other political
workers has shocked us all, Nevertheless
the conduct and results of the récent
cleclions in West Baogal clearly indicate a
1caffirmation by the people of their faith
in democracy.

My Government reiterate their un-
qualified determination to root out lawless-
ness and (o elimjnate the ‘“‘politicsa™ of
murder and assault, Simulsncously my
Government intond to accelerate the pro-
gramme for the improvement of Oreater
Caloutta with the help of public and private
investment. The Caloutta Metropolitan
Developmont Avthority has begun  jts
work. The Industrial Recoastructioh Cor-
pozation is about to be launched, Other
development works are also being und
enaken in West Benjal, ’

The West Bengal Land Reforms (Amend.
men{) Act was pagsed in July 1970 whereby
the Bargadar's share of the crop was
inorodsed and his vight to cultivaté land
made secure and héritable. A Presidontial
Act, has been émacred ‘veceotly to reduce
the ceiling and B it in termws  of the
family sy « Bnib
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19. You are aware that orders for the
derecognition of the Rulers of [former
Indian States were declared inoperative by
a majority judgement of the Supreme
Court. However, Government’s resolve
to abolish by appropriate constitutional
measures the Privy purses and privileges
of Rulers remains unaltered.

20. Hoped and despair continue to co-
exist in the larger world around us, There
has been relaxation of tensions between
Western and Eastern Europe. We welcome
the signing of the agreement between the
Federal Republic of Germany and the
Governments of the U.S.S.R. and Poland.
But the situation in South-East Asia and
West Asia has worsened.

21. The situation in Indo-China has
deteriorated further. Ever widening areas
are engulfed in war embracing Cambodia
and Laos. This is inconsistent with the
interests of peace. We have urged restraint
and pressed our view that the only solution
lies in a peaceful and negotiated settle-
ment within the broad framework of the
Geneva Accord. It is our belief that the
best solution will be an international
Agreement or Convention, signed by all the
Great Powers and others interested in the
region.

There is uneasy truce in West Asia, My
Government hope that positive response
would be made to the series of initiatives
recently taken by the U.A.R. showing its
earnest desire to implement the Resolution
of the Security Council of November 22,
1967.

22. We are concerned at the setting up
of military bases by outside powers in the
Indian Ocean and the proposed sale of
arms to South Africa. As mentioned in
the Lusaka Declaration, we should like the
Indian Ocean area to be a zone of peace,
free from military confrontation and the
rivalries of Great Powers.

23, The attitude of the Government of
Pakistan during the recent hijacking of an

Indian Airlines plane and its eventual
destruction was deeply resented by the
Government and the people of India.

Friendship and understanding which we
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seek cannot be achieved by such provo-
cations.

24. My Government will steadfastly
pursue its policy of non-alignment. It will
arise its voice whenever peace is threatend,
wherever the independence of sovereign
nations is eroded. It stands firmly against
colonialism whether in its old shap or in any
new guise.

25. Your present session will be a short
one confined to the transaction of essen-
tial financial and budgetary business. You
will be meeting again shortly to consider
further business. A statement of the esti-
mated receipts and expenditure of the
Government of India for the financial year
1971-72 will be laid before you. Bills will
also be introduced for replacing the Siate
of Himachal Pradesh (Amendment, Ordi-
nance, 1971; and the Labour Provident
Fund Laws (Amendment) Ordinance, 1971,
A Bill for continuing the Imports and
Exports (Control) Act, 1947 will also be
introduced in the current session of Parlia-
ment.

26, Honourable Members, the people
of India have given their verdict in un-
mistakable terms. With that verdict the
period of political uncertainty and of the
politics of manoeuvre ends. After the din
of the election battle, we must bend our
gelves to the service of our people. We
can take pride that political demoeracy
and parliamentary institutions have grown
and have taken deep roots in the hearts
and minds of our people. We must serve
the cause of democracy by respecling the
will of the people.

The massive majority given to my
Government is only the first step on the
long and difficult road ahead. To achieve
victory in the war against poverty and
social injustice requires the sustained and
dedicated efforts of the millions of our

people. I am confident that Mcmbers of
Parliament and the people of India, as a
whole, will respond, in abundant measure

to the challenge of our times.
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H§93 g,

[. wrdlg sy &t qigdt 43 &
T g7 A o9d  gegE T #5379
gq A& waar g @ g1 3@ ATQT
v & 2w F1 gfg & ag gargi A
FT JA & for A19FT ArFrA Far g |

o9 garT 7 o iz e fzar
fzar 2 & Swdx § g uaAfas
gfeqd F1 oFATT Hig FAATL | TN
Jagfag @ marg f& <l &1 sgd
qz 1 aFga # gfwar a9 fEaar
qAFTE |

2. gAR gafdi 7 ggar faga &
fear 2\ @Az @I IFIA AT
TYAAT  FFAT A WEH A 3 1 IFA
ofcaga & feq aga gwEard fada
famr —ud@ wifaqe  of@Eda &
faa@ st & @rg @ & aqEr ST
guid & FFaul F STE I ArgAl
Wer gT @ T gIR AT WA

ATATH 1

3. gaw #1F a3 & frar g 1 afwa,
AT gH oF T 6T oA U & ena-
wxaE At wafaat & Arwiane
& wger g gfemior fawfas &<
g, af Afani fauifa s g, =
Afg sqardt 8

4. qQdr g F A AlfT w osqaAr
weq I AT ® ¥ qfAA F ATIIT
93 & A aFR frx § ameg gg @ o
#g 5@ sy F) mifeq & foq a0 g
3g awurgs # Shafeg aifas 7
giafas aofkags =@ § foq sfeag 2
fa@ waziarel 1 WG @adq faar § |
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5. 9ter § FxFIcHaant & R
q¥ sraifg dfaat N F@HT  FArgEr
|tat atqgar &1 wegrafy gegrea fwar
QAT | FH  GHIET § TG FEAF
997 2t gft fFargar 1 o qar
g7 fzgr sy fagd f& oy sg3ear
¥ ot fafralgs &1 afs a3 a3 &
SgFT garEHd Iqanr fegr wrEF o
g7 @ @ geerd gg A fafzaa &3
gt f& fasm  sAwai #1 fF&w
gF1T gz fFar siq faaq adqmd
FI §A%AT g% FIA W 39 §gar
fa¥ | QAIMT 4GEFA F 9T FH4-
w9 &1 &z faeg aig A AaT fgmry
F 48 FEFA Q0T fHE 90 HMS
fastr a9 & W § &9 T® W0
ag FAFT Gdr F GIAT A A
MNATET § gIg grm HT FTF Ha-
iq faar & @z quaat &0 faqio @i
AATHRLT T NI FT AT 27 AT qSF
ggd g wal gfaadt giagsi
sgaeqr A grit | fafera ad & adsn
&1 gueqr 9 fawa sqra fagr i o

6- A FIFIT &1 gg fAz=a =g g
f& auaradt gaifas saqeqr od nwfus
¥ afus gft Sewza & fegyf gare
qad A1azgE g | fogw Al q 49
g1 7 yfn guie § dag &% AaEi
qr fawg sg@m fem B F+a @@
g Ffw &9 # wsgmar q oE
Fir7 gfa gax afafs aar§ ag 2.
WA GG T AMEAT § Goeasy
39 UGl {4 Y W@l Wegadt gqEEETd
gt I& qUET ¥ AT TG F qrg
41 3y gu1g &3 & fou 3w Izw
g1 zad wwr gy UsAl ¥ qmaqd
# gfaa Ta@q, sma 11 #4 @ g
#1 wfqfad @91 F7 F AR gT- qg
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et werk & k¥ wrpr wg § )
7. ¢ gurr w feww el &
fagrdy wfywreos # qrar § fox @ ¥
WORTT TN gAY Y rnatagaw el
Wi i sw wmwen ¥ emifes Wie
wifew gfonin ¥ afew sodre o
&Mm%wmi!ﬁft T § §THT

$. X0 Az AT oF AR MY
fo demrc wyy ¥ fog ww o
wiel At gl a%
" fart aw aw It A
g §t ¥ o s
g wea W qf §)
hiuﬂamma

11412
~*§3fs§

ﬂ:

:

A

g

3

EETE
Y
H

gy IWLE IMN ¥ ¥R
nf N ger wwd gywd qe fie
Ot oyar o1 t wd &% gAat aeafas
st 9 afes AR @
g frown Y o8 T R weeaqy
ofardn § fae® o0 ww @wmer &t
ds tgwTw ¥ o9 W e wgwe
it

9. graTT Frefto AT N et el
Fww R, e fimwt faat & fag
Toaft & g9l %) fadrg wym Ay &
wet # feolt oty & wdwaf &
Mﬂﬂllww Qraey

¥ogh wd Y 2.66 ww ofey &
& oy feadt @ -hmﬂt
ag s @ & fewr war
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wrt fexelt fow % om0 ey
wi Wt Bwrd wfere o aey oid
w oty fedr § o qw wndwn 87 o
LUE LR R

10. ¥t grwrT Y st ey smyw |
fx sgdt # adw &y feadt g grea ¥
qwE wis Wk swfas  gure
o sraght F afr sfeal W g
Wit I® geir WY g g fem
agar, X @ fagawrcafis &
wfew migw g2d w1 gacr w370 ge A
# siare o ant fawig faw fang &
wreAar §Y o€ § ol e o ag-aAw
a7l awr @gd gtmY § smw
glagiaY & 3f7 gy gdfr

11. arg ff alei & gl & feafy
gMR 9v W &% afew wig faar mo-
o1 eem ag g fe gfugls e
) sfer T § aww Tt o
aftr Y ar &%, mmw wfw w1 wfew
¥ &1 wN awm s Wl R
wad) & fag w3y @A dg wwET B
fanlg w@ ¥ wgwar & wg ) ww
widrw ¥ fasew Y ¥flg el vy
arwid w) fas W< wor AT Qar 4

12, Y wrw ¥ §u W g v
e

(%) sulit & @rdubye st Ry
o ¥ fafedm (wieeliz) wid
¥R a e R R &
w anll et W g v § ey
fulr ol Piwe fo i oite otedlfie
seren ¥ e & yfy @ aig;.

(o) v ¥ nq soltdh o Wl
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¥, af wawf N A 94 ov  ferae
fem arg, ogt aft we wg o gw
qrm § 1 X ot fawge Rt gy aow
arel} oot} o1 ¥ ¥ Iaed wWW@R @
foq e ot Freare wdmal
it « st wgrar g ;

() wwgz = & Anra) e qaewey
& qumt ¥ wreq Wiofre Wax fasfan
feY nd, fugd o ¥ gf &
Fre-gre s w1 mufen sqagre
g e N 3z & fag
stdifre gaet & qure swar § enavaw
§ formvan i ol st Ay e

(w) swafos o7 & wwew eilx
diem ¥ X ofeadw feg wg ey
fo wfimd wr wieafaw  gfafasE
(¢im7) §) a% Wk vitw fadig fog
AT A% ; AN

(v) mFafrs s fash @91 & fog
guefiag  gawsd  dait  (Wofifaw
wieY) ®r famio w@ gz fad s
fems @mg ¢

13 sa « adaageay § 1969-70
% afg wrwn fedifas ac gl § s
wig ¢ § Wt e wwe M Ay W
wga &) wrm & f omm Awoagt
¥ vifr yu od N wEe avl) @
Wi doare fRrap ad ¥ 55 e =
v et @if 90wy o1 ow v
wefty P & Toew F gE wife
gdfafea § 1 gak gfe dofeed 3w
) wfew e W aredt Wk e
Mt § (ag as R wrr & Feanit
ow gw Rk womwerd g b o o
Toom § oy o wend {2
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14. wfy, @rw feafy & oY garx
g & vad o¥ fag 9t T Y Fast
g 1 o st & ofonw ash< Jqad
T fe gd ofour Fadtawr widew &)
i wfr wfer & e X Wy
2w eEwy W wewr & feg o
gE wiglew ¥ e W g1 ag
ey gryvaw § fe ey ¥ o g
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araa §, Sait g wqm ofare fadiea
w1 g aifgg )

15. aufy gl ad esqwear wr
WY ey gwrRaF g A0 g
® gEer qu o § e Rk gy
Sl & agd ¥ gy ferr vaw gd
1% HET B YeE &% Wa: uw
wd ag® W H3r Aw AUy 34 whws
afys § 1 e vl & @ go1L agd
@A 9 At WA W st & e
6.5 wfama &t &t g€ § 1 gafog faw
Al € o6 §, I @ AN § g
¥ Wy ATt A ge gfg M O
wt efrwr & § At g @ @ F g0
I AT & fag waw e ¥

16. 30 wiee ¥ & fywrw H
fawrim ot e W #) sy F ot
% foq o Ushw dfawT eI Id
A T o favie @i g @
frgar ger € ¥ el wrmfas-
wfes Near o amwifer @ x71
ar ﬁq&fﬁmnmﬁtmq
sare & g @ ol o @ ¥
foee wrfow 8o fed wrddy faed
Rt wirc wdi) o o o e 3
ITENT T 4
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weere & phwprfree e & «g-
fun frwre & fol or wiwfee it
@egrear W § | g7 wehaw e
¥ v ¥ o, Frere ot deifre
wrdt & grafoqn g

AR gerk N TE oA W faa @
fe dx sifas fawmm tm"ﬂg;
¥& are v gfud 1 7 o ) wiphaw
Al w1 wew faleqd aw @ dar
wifge @ ¥ @@ o fade saer R
wifge f ot sic afcfeefoat o
qreeafes dgaa & fongy oy

17. g & g9 Wil ¥ wnwzifoe
T R W e fgaras gure
& ¥ g wAfrwm, Etwasr agr
wrg WA § WIWRQT  qEGT § feg
waT AT AT ¢ | I TH WAt 9T
wrg 7 & fog gaveer R Tg ey §
aNeT-qw w1 g § AR whg 33
wigvas § fv vq gvear & @A W
g WERA &1 KT WAL A1 |

18. feow fAl afvedY dare ¥ four
ot § 1 Trenar dmw ¥ @R O afess
¥ Wi @t A FET FAC Ag a0
wg Tadtfas  wideuidi & g @
T gf ) A oFwy § | N fadeft
¥ ST QUATEE T W W@Tar B
o W ¥ &9 s@ &1 fse A,
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B @19 gy waar § O &) ¥ fwgew F
weft grear g s 1 g

¥ s w1 g g fPasg g fe
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¥ vy o AR ¥ et wOY e feee
Wit §1 wwwer ageare feerw
sftwoor ¥ aoar w1 srow e fear
2 oefiw  qafawmi fow ot et
aqifrs §F wter &1 afeoft dns F
fesrg & alk Wt wid wrow AR
® R

ofvwdt ¥me gfc gure (Gewew)
ufafrgr g€ 1970 & qmw  fewr
agr g1 fam® wgare, wes ¥ ¥TO0l-
T T fgear agr fagr qar §, st g«
9T ¥t w1 o 39 R famg 9@ W
Igw1 afger gefan s fearwar gy
Na N afgwaw @ &7 F@ AT
gfeare %1 zo1€ A1q%T 3¢ frga &
w o3fr ¥ gm QAF o usefr
wfafags aar fear nar &

19. st w1Ad §1 § fs astsw
mrarea & agha foig § gaqd faneal
¥ TN A WY AT GHTE F@ & T
watfae w7 fed o § o g oft, vramad
¥ fydf qal A oa% fRmifesi o
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G & I & faveg § wif oftnn
agy gar g

20. swxiedy &' ¥ wff swr @
wg fauar | ofeeat st gt qiv &
2o & @i aarw § st gf § ¢ ot Wy
TR Atk gifena Wy awr didv
FUert & fiw g eaada ot g ey
w31 W ofewgd ofirar e
qftes ofiear ¥ Rafs Forgt §0

21. fgrefi # feafly it e §0
wrfegt e woile B g @y Aen
way o w W il ¥ G ¥ ot
{0 gwr ooy el w e
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gRa AN four 9w T W@
are g ey fear § fe vy awey &
wady wifaqd adk & anrdla & o
f enwr wr g fear ARy gETa
favary § fe wadt wegr g ag QT e
o sadely WA g, few 9T
durc &Y afy ofedat alc w oy &
frearedt ca T At ¥ geaTeT w0
ofewst ofgm & faos-dfy & @R
gy ot e @ dgR @ AT
X g § pw o wIH IBIEC AY W
foar § fe ag Areaw ¥ goan ofeeg &
22 Axwy, 1967 & WEFE 9T WS
woAT wrgar § 1 AT gIwrT wY e §
fie Ta ¢ ANSRRAS sfafwar i

22 fex mgramz & fadel orfic
gro &fre o a9 AT e s
w gfaardt ) senfaa feat & g% faar
7€ & | garer wlewr & srgAr gu Qy
¢ fr fer gt mify ST @ a7 @
wix &fre gave o O Ul § o
eI

23. grar Y & sfega qu@Enew &
fagm & aMgW WIT arg f I AT &
2§ e & qiffemA AR & W
9T WA ISR AT qgi W wAar §
T OY 97150 AKX WEER AW
wrjafgay § faman Yt wiedt aTw-ER
dar agf ) awdt, A fis g7 W@ §

24. AT gewre Fahty EED
wwr g ¥ wodt Aife or sfer @d
Wy gyer fdmar § g w00 W
wd) gifr ¥ wrw G, cawer i €
e aee R, e Ir-faiaa
¥t ER qUR @ A W ¥ s WY
sifer & gidft, ¥Q GewT I
wordy i
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25. W%t O¥ g DA waflw ey
gy forad srarvaw faelta At awe dasdt
w1g f freete ardr 1 am ¥ erdwr
& fod wq §u www W fov gwfay
g1 197172 W faeftw o & foi
AN FFTE W WA WX Wy .t
s Wik SR Ten @i o fge-
@ vy (§MNT) wsakw, 1971 aur
ww wiysw fafw fauw (dohew) svande,
1971 & zwrq % g faq gegw w00
mma o frafe (fagere) wfefam,
1947 & ard wwk & fed  weg ®
it @7 & segy fear s

26. WA TEEQN, AT H FAA
Yo o) § yvar fade faar g
o faviz & ag §t owdfas afafe-
waaT &Y ZARY ) gafa anra g
§ 3w Y aonil § A aw @t woR
tmaifaat &t dar ¥ en s wifgo
g w¥ ® @ %7 ¥ § s uuaifaw
AedT WX ¥ty veart w1 fawig
g § olR 3aat w§ g Ruwfedt &
feedl slx fEolt & mgt @5 w§ g
uAaT W VT W aTRC S gy N
shwarr w) G578 e wifge )

AN wTETT W W oD agay fase
8, wg s wadt ot e avwr e qgen
waT ¥ g a0 s g QA
wmwrfas waw & faeg ognf & faa
e & ol gard wrell w9t Renifad
) 3@t o WY fassr B ovw gfies
WAt g o qR foeer § fe dgg s
QTG G AW Y qAAT §HG &
Tt W writy &® & fol aaw
o wg-ahr ¥ ) ]
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MR. SPEAKER : I have to inform the
House of the sad demise of sevea of our
friends, namaly Shri Mubammad Islammud-
din, Dr. Edward Paul Mathuram, Shri
Nath Pai, Shri C.N.P. S8inha, Shri K.M.
Medshi, Stri B.P, Chalita and Dr. D.C,

Malik

Shri Muhammad lIslammuddin was a
Member of the First Lok Sabha during the
years 195237 represesting Purnsa constitu-
ency of Bihar. He passed away at Lakhi-
pur on the Mth Decomber, 1970 at the age
of 77.

Dr. Edward Paul Mathuram was a
Member of the First Lok Sabha during the
years 1952—357 representing Tiruchirappaili
constituency in Madras, He passed away
at Tiruchirappalli on the 17th January, 197]
at the age of 67.

Shri Nath Pai was a member represen-
ting Masharashtra in the Second, Third and
Fourth Lok Sabha during the years 1957—70.
He was s talented Parliamentarian, a
veteran socialist and an sloguent champion
of the rights of the common mas. He
was a member of United Nations Humsn
Rights Commission in 1964, His amisble
nature bad earned him the affection of all,
So far as Lok Sabha is concerned, he was
one of the mast capable and active mem-
bers who lost no opportunity in bringing
before the House issues which had great
beating o our national and internationsl
affairs aod the functioning of the parliamen.
tary democracy. He attained the near
siatus of a leader very early in his life and
retained it throughout his parlismentary life.
His unique knawledge of Ruies of Procedure
apd Constitution gave him a special poiat
in \he House and in the Comnittees and he
was heard with atteation whenever ho spoke
on these issues, He was a persona! friend
of miite and 1 will be deprived of his advice
on procedusal and constitotional issues. He
s model parliameotarian who studied
A to bear on & matter & new
, perscvered jo his endeavours des.
ite fuifores and bote on malics towardsy

He pasied away at Belpum
1h Jasuary, 971 ® @
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age. We fea! deeply sorty that & very pooe
miging csroer Has been out short in the
prime of its youth,

Shri C.N.P, Binha was 2 Member of the
First Lok Sabha during the year 1952
ropresenting Muzaffurpur North West consti-
tuency of Bihar. Heo passed away at the
village Bhandarl, on the 6th Fobroary, 1971
at the age of 30.

Shri K.M. Munshi was a great patriot
and national leader, He was a Member of
the Constitusnt Assembly and Provisional
Parhament during the years 19046 52. He
was the Union Mmister of Food and Agri-
culture during 1930 —52 e served the for-
mer Siate of Bombay first as a Member of
its legislature and then as Home Minister.
He also held the office of Governor of Utiar
Pradesh during the years 195257, He was
a versatile genius. He was an ardent free-
dom fighter, educationist, author, coasti-
tutional expert and a lover of Indian art
and culture  He had suffered imprisonment
for a number of umes for participating in
the struggle for freedom of the country.
Bharatiya Vidhya Bhavan is his greatest con-
tribution to the country of which he was the
founder Premdent, He passod away at
Bombay oa the 5th February 1971, at the
age of 84,

Shri B P. Chaliha was & Member of the
First Lok Sabhi during the years 195457,
He bad bzen Caiel Misister of Assam right
from 1957 to 1970 whea he reliaquished the
office on health grounds. He played s led-
ding and significant role as member of the
Nagaland Peaco Mission. Ho was & valianmt
freedom fighter and always fought for the
pour and down-trodden. Ho had a remack-
able organising capacity and rendered a
groat sefvice for the emotional and cultural
integration of the hills and pisins people of
Assam, lo recogaition of his setvices so
the aation he was awarsded Padma Vibhushan
this year. He disd st Shillong oo the 25th
February, 1971 st the ngo of 39. By his
douth the comntry has Jost pae of is mgm
ciqus statesmen.

" Br, D.C, Mallk was & Meriber' of ‘the
Sscond Lok Sabha during the yeurs 195962
sepresenting Dhaabad coasthueacy of Bidar,
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He pamed away at Dhanbad on the 220d
February, 1971 st the age of 77,

We deeply mourn the loss of these
frionds and 1 am sure the House will join
me in conveying our condolences to the
bercaved families,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS, MINISTER OF
PLANNING AND MINISTER OF INFOR-
.MATION AND BROADCASTING (SHRI-
MATL INDIRA GANDHI) : Mr, Speaker,
Sir, it is with & sense of sorrow and joss
that 1 associate myself with the tributes
which you have paid to the seven parlia-
mentarians who had served the Lok Sabha
and the Constituent Asserably.

Shri Mubammad Islammuwidin was a
yeteran public worker of Bihsr who was
deeply interested in civic and social
problems. He was active in ouc party and
also in the field of education.

Dr. Edward Paul Mathura 1 who was
an indepondent Member of th First Lok
Sabha, scrved Tamil Nadu as a dedicated
doctor aud also took a pronm inent part in
various other fields of social ¢ :ctivity, He
was chairman of the Tiruchirap II Municipal
Council and was the guiding = nrit of the
scout movement and of seve: il Christian
service organisations of the regin.

Shri D.C. Mallik joined the non-
cooperation movemest and r:nounced the
practice of law when he was sill a young
man. Me was closely associai:d with the
political life of Dhanbad th vughout his
lifo and wes prominent in 11¢ Congress
organisation of Rthar. He tos k interest in
various constructive activities.nd, as you
have pointed out, was a Meuber of the
Second Lok Sabha.

shri K.M. Munshi was one of the last
yepresentatives of our reneissance, & combi-
pation of testless snergy 4nd c1eative endzav-
our. His persondlity had mdny facets, He
‘Joft s mark on many flelds, most of all on
taw, Horature and study of our cafture, 1 do
oot know which of his contributions 'he
valoéd woost~~his regord as lawyer and
" jawmhkier, his work as winister in Bombay
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at the Centre and later as Governor, or the
books and easays which he wrote,

I had the privilege of knowing Shri
Bimla Prasad Chaliha for many years and
of working closely with him. He was one of
the wise statesmen of our country. I found
him to be one of the gentlest figures in our
political life, yct very firm when the situa-
tion so demanded. His obvious sincerity
and the trust he was able to evoke from all
sections of the people in Assam made him
somewhat of a father figure there, He was
devoted (o the cause of the underprivileged,
specially in the rural aud the tribal areas.
As you have remarked, Mr. Speaker, he
had a specipl contribution to make in
keeping the very varied population of that
region as an integrated whole 4nd it was
largely because of his counssl and the
influonce which he wielded among the
different people, that we were able 10 have
s satisfactory solution to very thoray
problems, Shri Chaliha was one of those
people who remained calm, no matter what
the crisis or what the provocation, and his
counsel was marked by wisdom and total
lack of rancour., He had been ill for a
long time but continued to shoulder his
responsibilities, and has left us comparative
ely young.

Even younger was Shri Nath Pal, who
was with us until only the other day. A
personal friend not only of yours, Mr.
Speaker, bat perhaps of every Member in
this House. He was one of those rarc
beings whose sensitivity was in no way
blunted by the rough and tumble of politics.
His conscientiousness shons through his
cloguent and impassioned sdvocacy of the
people’s causes., His intellect and interest
covered a wide range. His was a questing
spirit which yearned for justice for all.
But, above all, he was a vary warm--hearied
and sincore person of great charm, who
made a very special place for himiself in our
political life and here in the Lok Sabha
through sheeér dint .of abiliy and hard work.
He will be greatly missed. He had 3 greut
futore before him. + He has lef} 3 void in
Parliwmont which cannot be filjed,

May 1 roquest you (o comvey gur deep
grief to the bereaved {amilios of these disi-
oguished and devoted colleagues?
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SHRI A. K. GOPALAN (Palghat): Mr,
Speaker, Sir, I associate myself with the
noble sentiments expressed by you as well
as by the Leader of the House. Among
the sevem friends who passed away, one
belonged to the Provisional Parliament and
Shri Nath Pai was the one.with whom I had
pertonal contacts not only when he became
8 Member of Parhament but before he
becume a Member of Parllament in the
Samyukta Maharashtra Smuti agitation as
well as in the Goa liberation stroggle. In
all these agitations 1 had the opportunity to
be with him and to work with him. Every-
body of the old Parliament who is here
koows how active a parhamentarian he was,
Certamly, his loss will be feit by all the
Members of this House.

On behalf of mv group in Parlia-
ment, I request you to convey our
condolences to the bereaved famihes includ-
ing that of Mr. Nath Pai.

SHRI X MANOHARAN (Madras
North): Mr. Speaker, Sir, 1t has almost
become an undeaiable excruciating routine
that whenever the House meets, we are com-
pelied to condole the sad demise of our
colleagues working along with us or working
in the Parliament for the last 50 many

YERIs.

Of the seven Members who are no more
today, 1 had personal contact and ussociation
with Mr. Nath Pai who was one of the
parhamentanans, a man of nice qualities
and one of the finest flower with fragrance
that the country has ever produced, an able
orator and a skilfull debater. He was ins-
pired by socialistic path i his mind. When-
ever he rose on the floor of the House, he
necessarily made contribution to the parka-
mentary tradition of the country,

Regirding  otbers, 1 had no personal
contact, But I am told that their contribution
was immense to the partiamentary tradition
of our country. Rughtly, Sir, you as well
as the Leader of the House has pointed
out that the Joss of these people is
irreparable. [ assoclate mysell on behalf
of the DMK. Party in Parliament the
sontiments expressed by the Leader of the
Houss as well as the Leader of the Opposi-
tion, Mr, A.K. Gopglan ip bomoaning the
sad demise of these Members,

MARCH 23, 1971
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Sir, I request you t0 plense convey our
heartfolt condolences to the bereaved familios
of these departed souls.

SHRI H.N. MUKERJEEB (Calcutta—
North-East) : Mr. Speaker, 8ir, 1 have been
asked by my party to speak on this occasion
presumably becauss [ happen to have kaown
ro many of those whose loss we are mourn-
ing today a little better and for a longer
period then the rest of us.

Sir, in the beginning of every session,
we have to place on record our sense of loss
at the passing away of our erstwhile collea-
gues. And we know death will come when
it will come. On every occasion, there is
not much pownt n mourming because the
human span s Iimited. But there are
occasions when death takes away from our
midst peonle who should have becn with
us a great deal longer then they were pormit-
ted to remain with us., I do not think
there 15 much need to say a great deal about
peaple who have died full of years and
honours lidhe . K.M. Munshi whose
devouring passion in life was an tercst in
the resuscilation of the values of Indjan
cullure and which is a variegated one, |
think, he will be remembered almost entirely
through the Bharatiya Vidya Bhavan which
haz conducted such magnificent work and
which rematns a memorial to a son of
India who deserves to be cherished in the
memory of his death.

in the casc of such of our friends as
Shri D, C. Mallik, whom we knew as a
type of the old-time Congressman, simpie
alrost to a fault but devoted to the
country's interests, or in the case of Shri
C. \LP. Sinha, who was a popular member
of he First Lok Sabha, who was quite a
notable figure in many ways or in the case
of ihri Mohammiad Islammuddin or Dr,
Ed vard Paul Mathuram, we have at least
the consolation that they died at a paint
of ime when there could be no grouse as
far as we ane concerned against their
pasving away, Bul whon we learnt of the
deuth of Shri Bimla Prasad Chailha—ws
koww he was ailing for 4 long enough
time—~we were not quile ready for his
desth, because he was a (yps of pepsga
who shouid have beea spared a groat deal
longer in the iatoresis of our \
remembet it very vividly as s mombaer

| 23
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of the First Lok Sabha. His very presence
was an influence. As the Prime Minister
sald, there was dbout him a sense of calm
and poise which nothing could disturb and
his qualities came into the picture when
the politics of Assam, which is a paradise
of ethonologists and a sort of laboratory
for political experimentation, came into the
Jimelight ; when the problems of Assam
pushed themselves into prominence, it was
a man only of the type of Shri Bimla
Prasad Chaliba who could tackie them,

I remember wen some of us whent to
Nagaland, we met him in Shillong and

on other occasions also. We could
scc how he had earncd the respect
and confidence of the people belong-

ing to the multitudinous tribes we hgve—in -
that emerald arca of our country. It was
his being at the helm of affuirs which at
one time had meant the sufeguarding of the
interests of Assam as well as of India, I
think he is one of the very few people in
the recont political hisiory of the country
who will be regarded as a person endowed
with the qualities of statesmanship, and it
1S a very great pity that he has gone
away.

But the pity of all pities is the passing
away of Shri Nath Pai who will ever be
missed by whoever ¢ime in contact with
him. And it is not only membeis of
Parliament who came tn contact with him
but the whole country, becruse his name
was a name to com ure with not only mn
Maharashtra but in the rest of India.

He should have gone horeafier. So
many of us stay behind, but tl went away,
and is a manner which, in somo ways, is, of
course, most desirable. He mde a speech,
1 thiak it was somewhure near Belgaum. He
spoke Jonger than he should have, because
of the qonditiea of his bealth, I remember
op 0 miay occasions in this House,
we would try to restrain him, because we
knew he had a heart ailmen: and it was
of him to put himself o any avoid-
able strain; but bhe just could not avoid the
Strain becemse he thought that was part of
ta his country. Greaier love than
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tra and dying a few hours after he made
that important speech, would remain cheris-
hed in the memory of our people.

But we in this House who miss him,
who have watched him in action, who have
heard his mellifluous phrases, who have
noticed his appropriately youthful exubera-
ance in regard to certain matters, who have
appreciated his dexterity not only with
words and phrases but with all the subteties
of constitutional and parliamentary techni-
calities, who have known him as a human
individual with a warmth of heart and sens.
itivity of feeling-—for us the loss is so big
and so great that at can never be compensa-
ted. It is the pity of pities that he has
gone. He 183 gone, and that is all there is
to it, and all that we can say is that our
hearts. are heavy with sorrow, particularly
at the passing away of a man who died in
his prime, who should have been spared a
great deal longer for the sake of this coun-
try, but who was not. Those whom the
Gods love die young, but between Gods and
man there is a sort of tussle going on, which
is the definition of civilisation. And
men, would never be reconciled to the
kind of thing which has at once taken away
from our midst and the midst of the Indian
people a person of the calibre of Shri Nath
Pai.

1 would request you to associate our
party with tho messages of condolence and
sympathy which you would send on behalf
of the House to the bereaved families.

oft sew fugrdt arolet (vrforae) -
wEAN WA, §rg WA FT 9w § | Jfww
o AY ATq 9§ 4G ardy ged & A0
g sEmfar fraw ® e @ g ar
gz faafor gromar o) ofte &
S NYTT W A FATAEAT & W19
TR T T Y AT ¢

sY a9 i & faar S F
FAT ST § Hfew § | 9 T AT
wﬂﬁ@fhﬁ!ﬁwiwﬁw}
Qar suferer garX e & I3 WA €
#Y ey AT S wiow 41 | gaW § -
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wfer &t ay®d e, wmETw #
HATAEAT F eqAerr, Awan o afon &
feu wge fassr, adx dw¥ & for woa
qAC A ¥ fog ageqw & avg AT,
Wi & FIgIT, I1@Y W00 W AR,
® ¥Y oA, WOT aF & A &
U & ol &, A@] § gl wY
HET AW F1 gie feg o) FER
FA W AT BT AT F9 1 JAA
1@ fear 1 N1 faag v fgfes qear
g, fet aqf & q@ weA & o
g wrlr o, Y qrg arf S @3 AT
$ifey, ax fagre & % I w7 AT
9t wui oF FY 7 Qv F& AP
41\ gfage ®71 7g71 weagw, faael w1
qat farev oiT avr w) g9 a0 § wEA
g1 f& foal ¥aw gae greET @
At fE@ o wfey sfeeft st oW
gfezsrn T T F7 gy o gfoefea
g a7 | wra AEd, Ay g fadww ¥
aem w, gw Aw Furarg qrf & faew @
g ) AMR WR FHY TR F W
g *T =R )

IET 9T & g, ITH oM &
H1q FATAIfAE ®Y ] gATd AAAEAT IO
15 A ard § w9 ¥ g 3 OF -
gre v fem o frar B

wel aF Tt et wre mfoe
oT® g %1 99T §, a WX Ny §
u¥ geqr a9 a7 ¥ ) afe wg goife ¥
F o W, yuTEA W wrd T o avaredy
7x W) qF FEE wipger § o o
gedt & ow fredt & At wrehlw gfvgm
# s fawm ¥ afpey ¥ I o
w97 | oF e fafaden, fasreredt
Qe AT foray wa & wearow § w9 §
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mmWﬁﬁ,m'ﬂm
w1 faearlt way o @t foefar v
¥ fox ot wae feqr &) xfwre ¥ wdx
wff @It gk frew § g -
wfa% e 7 ow gt afr gk )

Y edte wrfomy vvw & yww sl
¥ wg ¥ a1 2w § ven wOw A 4w
¥, fomy 99 & aywe o sfeeg At N
IW qefa s @ gz @ IAEY
TIAAAT, ITHT wwar ¢ oAifay ¥
forir woww AT adt #few ara §, Wiww
T & AL gty 99 i gty Wl
WIAAAT T AT TAAT T WA WY
AT & nF A & ®¥q 7 fywfaa won

# wEeqel gerem frav ) o wifegr &
frgr & 3~ naw §t aft o gE g,
a1y Wt ¥ Argwfaw g w /@ ow
weeqnt safeded 93 AT ] 4

A & AR ¥ @ fagT o
FT& gfr W g woA faaw sgmfe
aafy #77 § Wi frd b &
gfvardt & wf7 wégar vz v §1 &
W& w7 wT § OF um gard W -
ATHY B T qfearT % g £ 4

SHRI PK DEQO (Kalashandi): The
cold hand of death has 1aken away from our
midst some stalwaris from this coumry,
from this House, and the public life of this
country has been deprivated of some of the
em nent persons with whom I had the
pri 7ilege of being personally associated,

Nath Pui and I came to this House in
1957 and the loss of Nath Pal is & personal
los; to me, Politically we differed on various
maies but 1 always respected him, and his
parliamentary activity will te revsembered
for ali times 10 coms. A Lok Ssbba' w
Na h Pai is unthinksble. Mis mibtle
pretation of the Constitétion snd thé
rules of provedurs of this Houved
toarksble. He breught e to the

i

H
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in this House and he was all along a
champion of the downtrodden, and he tried
to project that image in every debate in
which he participated in this House Mr.
Nath Pai’s loss to the House but also a
personal loss to me; he was a very dear
friend of mine,

I had the privilege of sitting at the feet
of Kulapathi Munshi and of taking lessons
when he was the Vice President and founder
member of the Swatantra Party. He was
humility and dignity personified; he was an
institution by himself, His great contribu-
tion in the freedom struggle and especially
his most important role in the liberation of
Hyderabad and in the integation of the
princely States will be written in golden
letters in our history.

His Vidya Bhavan will be remembered
for ever, and the way he brought about the
renaissance of Indian culture is really
remarkable.

Sir, regarding Shri B.P. Chaliha, I had
the privilege to know him, and in that
problem State of Assam, he managed the
affairs magnificently, and it is also a personal
loss to me.

Regarding the death of all our other
friends, I fully associate myself with the
sentiments expressed by you and by the
Leader of the house, and on behalf of the
Swatantra Party, I pay my tribute to the
departed souls and express my condolences
to the bereaved families,

DR. MELKOTE (Hyderabad) : Mr,
Speaker, Sir, may 1 associaie myself
with the deep sentiments already expresed
in this House ? I would like particularly
to mention two personalities whom I know
pretty  intimately. Ona of them was
Kulapathi K.M, Munshi. In 1947, with
the declaration of Independence of India,
when the ex-ruler of Hyderabad wanted to
declare his own independence, while the
people wanted to join the mainstream of the
citizens of India and become part of them.
Mr. K.M. Munshi came there as the Agent-
General of the Government of India, and
for nearly a year, he pleaded our cause very
ably before the Government of India and it
ultimately coliminated in the police action,
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This liberation transformed the feudal
system of the Government which then
prevailed to one of Democratic Government
united with the resk in India, and we in
Hyderabad can never forget those memor=
able days. We are grateful to Mr, K.M,
Munshi for all that he did for us.

About Mr. Nath Pai, it is difficult to
feel that he is no more with us; an able
parliamentarian, a person with geniality,
acutely aware of the problems that faced us
in this Parliament on every occasion, every-
time, with his evlivened this House with
his timely and erudite remarks. He was one
of those people who would ever be remem-
bered as a friend and an able parliament-
tarian. That he is no longer with us is a
matter of every great sorrow for us,

May I, on behalf on the Telengana
people, express our deep sentiments of
sorrow, and request you to convey our
condolences to the families of these people.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr. Speaker, Sir, the death of
one person of standing in our public social
and cultural life should be enough to shock
us and put us out of gear, but here we are
confronted with a number of deaths of
eminent colleagues and outstanding person-
alities in our political, social and cultural
life.

Mr. Speaker, believe me it is no more
formal words when I say that our party is
deeply grieved over the great void created
in our public life as a result of the passing
away of these seven eminent persons,
Although it would appear less than adequate
and less than satisfying to himself to say
that I can do no better than to associate
myself with the sentiments expressed by
you—I can do no better due to the limita-
tion of time—but I must say that although
the words used might be briefer, the senti-
ments cannot be scantier on that account.

In fact, briefer words should be a more
effective vehicle for deeper sentiments.

13.00 hrs.

Mr. Speaker, there were some persons
really intimately and passionately known to
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us, Naturally, we feol a wrench in our
hearis on sccouant of their passing away,
But may I say on this occasion that [ would
pot like to name them ? I would only satisfy
myseolf by requesting you to associgte oOur
party with any method you might choose
to express our deepest condolences to the
members of the bereaved families,

Fimally, 1 would pay aot only the
humble tribute of my party but the humbie
tribote of myself to the memory of all these
able, departed, eminent persons.

SHRI MADHU DANDAVATE
(Rajapur) : 8ir, with a deep sense of
sorrow, 1 msiociste myself with the tribute
that has boen paid to various parhament-
ariags bhers, It bas been my singular mus-
fortune that 1 represent in this House the
same constituency which Barnister Nath Pa;
ropresented for 14 years. I am carrymng on
my shouiders the same banner of democra-
tic socislism which Barrister Nath Pai
beld aloft for the last 14 years and more.
My presence here in this House is a sad
reminder t0 me every moment about the
absence of Barrister Nath Pai. He was a
great Parliamentariam, who upheld the
valvues not oaly of democratic socialism but
parliamentary democracy as woll. What we
experienced this morning 1  the jumt
session only remains us that we néed many
Nath Pais iy Parhament.

Nath Pai ropresented in a tru¢ sense the
sombination of the spirit of revolution and
the apirit of renaussance. He was a feariess
wap, He literally lived with death from
From moment 10 moment. I may be permit-
ted v read oul what he wrote from Geneva
before his death. He wrote:

“At my ear, I always hear Time's
wingea chariot drawing near. The few
ocoasions death came vety close, I
felt only a sadness, deep and over.
powering for all I adoraed and loved,
for that strongest passion of our tife—
India, for my mother, for my
children and Christie. But there never
was oven a faint shadow of fear. To
defy the pereanial chatlengs of death
is the only way to Hve.”

MARCH 23, 197

Obitsary Referonces 32

That is how Nath Pai lived in hix lifs and
that is how Nath Pai passed away. The
greatest passion of Math *Pai's life was to
establish the supremacy of Parliament and
the sovercignty of the country. I thiak the
greatost tribute to Barrister Nath Pai would
be to see¢ to it that Parliament resiores to
itself the sovereign right to amend the Cons-
titution, so that the Constitution becomes
a true symbol of the genunine hopes and
aspirations of the down-trodden people of
this country, [ am reminded about a great
debate in which Nath Pai participated, It
was & great debate between the protagonists
of the Constitution Amendment Bill and the
opponents of the Constitution Amendment
Bill in Bombay. One who was opposed to
Nath Pai’s Bill spoke at length, The Chair-
man of the meeting then asked Nath Pai to
speak But before he invited shrr  Nath Pa
to speak, 1in a humorous tone, he made a
comment; * Now the Prme Mimsier of the
opposition will speak'  Afier this comment
a rare sense of humour was displayed by
Math Par Without having any llwill to-
words any Pnme Minster Nath Pa said:
"1 have seen the performance of all the
Prime Ministers on the floor of the Parlia-
ment Somehow or other, | have a feeling
that they have not shown the abilny (o put
forth congent arguments on the floor of the
House. probably the Chairman of the mest«
ing wants to updermine my capacity to put
forward my case and that 18 why he descri-
bed me at the Pume Minister of the
opposition,”” Of course, be said all
that with a sense of humour, and I
am surc that even the Prime  Minister
here will conwider that remark with a
sense of humout. Whenever thete was
tension 1n the House, with his sense of
bumour, Nash Paj could ses 10 it tha! 1bs
tension was completely removed.

1 am reminded of the teasion that 'wss
created to this House pn the Mysors<Maha-
rashtra horder issue and some of oux friends
from Mysore were very mouch agitated, The
paradox of the sittuntion was that wisao
Bateister Nath Pai, t¢ whose views they
were opposed spoke the agitated MPa from
Mysore listened 10 the advics of Basrine
Nath Pai .and passions came down. Tha
mhmwﬂrﬂhl Nat

=2 —
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As my friends bhave said, whenever
Barrister Nath Pai spoke he touched the
innsr-moswt chords of our life, Let me point
out the ressons for this. The stream of
Nath Par’s thoughts cmanated from his
head, but the stream of his emotions flowed
from his heart aand It was actually the
confluence of his emotions and thoughts on
his lips that made his speech powerful and
appealing. Whenever Shri Nath Pai spoke,
eithor in this House or outside, he touched
the saner-most chords of our life. That was
the great personality of Shri Nath Pai.

His dreem was to establish the soverei-
gnty of Parliament to0 amend the Constitu-
tion. Therefore, in the end, while paying
tribute to Nath Pai, let me say that if real
tribute is to be paid to Barrister Nath Pal,
Jet us sce to it that the Parliament of the
becomes the sovereign Parliament of sover-
eign India having the sovcieign right to
amend the Constitution 1n conformity with
the requirements of social change.

I also associate myself with the tribute
that has been paid to other parliamentarians.
Men like Bhri Munshi have played a remark-
abie role not onlty in the freedom struggle
but also in framing the Coanstitution of free
India, Therefore, we owe 10 these parfia-
mentarians, to whom we pay our tributs, to
see (o it that in the light of their work in
past we try to make a new history and try
to take steps in copsonance with tho work
that these great parliamentarians have
done.

DR. KARNI SINGH (Bikaner) : Mr.
Speaker, Bir, every time this House meels
fate snaiches away some of our very fine
legders and today we are mouring
the loss of sevem of our colleagues
who have passed away, Many of them are
known to me ever aince 1952 when I was
elected., They were my leaders and 1 have
learat 10 respect them, The gap left by
them can be felt by all of us, Perhaps more
than that of agybody olse, the loss of Shri
Nath Pai is a parsonal loss, Nath, apart
fom Muisg a popuiar amd very effactive
Member of Patliament, be was a human
beisg in the trus semss. Ho was. sinoere,

fourteen years in this House and we have
been sharing the same seat for some yeirs
together, Those who knew Nath Paias a
buman being will miss him for all times.
M.Ps. will come and M.Ps. will go but a
man of Nath Pai's calibre will not be
found so easily to occupy this seat in
Parliament.

We, (ndependents, join in the grief
expressed in this House and convey our con-
dolence to the bercaved families of the
departed leaders, '

=

SHRI M. MUHAMMAD ISMAIL (Man-
jeri) : Sir, 1 associate my party the Muslim
League, and myself with the sentiments
expressed in the House on the demise of
the seven gentlemen, whose namss have
been placed before us. Dr. Paul Mathuram
was a noleworthy social worker and an
affable gentlemen having a great circle of
friends.

Shri Nath Pai really was an exceptionlly
great parliamentarianm, uatiring and extraor-
dinary in his pursuit of knowiodge. He was
a man of immense scholarship and convinc-
ing eloguence.

Shri K.M. Munshi was a great patriot.
a venerable national leader, an sminent and
talented lawver, scholar and writer.

The other gentlemen also had \ their
affable qualities. It is a matter for
sorrow that such men are departing overy
now and then from our midst causing loss
not only to the parliamentary life bw to
the country as a whade. 1 assoclate my party
with the condolences which malyy pleass be
conveyed to the membars of the familes of
those departed and affable gentleman,

SHRI GOTKHINDE (Sangli): Mr.
Speaker Sir, Barrister Nath Pai had a career
which for many of us, who had taken part
in the freedom struggie in our coflege career,
was a asource of profound inspiration. Ia
the untimely dosth of Barrister Nath Pai,
Maharashtra has 1ost one of its most filus-
trious sons and the country one of her most
famous slivertongued orators, Such was
his masiery of reason and sloguence that
ovor the Trddsury Bonches tsed to hoar him
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with attention and honour. By death of
this verteran parliamentarian and seasoned
politician this august House has becn rende-
red poorer. Henceforth this green-corpeted
and marblewalled House will not be resoun-
ding with that famous eloquence, A tire-
less champion that he was of the supremacy
of this house, his performance in that res-
pect cannot be sasily emulated.

Maharashtra will never forget the efforts
he had made in the long-drawa Maharash-
tea-Mysore boundary dispute. He had he-
roicelly done his duty towards the Marathi
people in the boundary areas and like a
fighter he has laid his life in his beloved
city of Belgaum while acting for the cause
be held so dear.

We in Maharashtra have lost only one
seat to the Opposition bul we are not sorry
for it. I am told, the electorate there, sven
though they knew that Barrister Nath Pai
was no more, were under thc impression
that they were still voting for Barrister
Nath Pai in that particular constituency.

The House can give no hetter tribute to
this departed sou! than by usserting the
sypremacy of this House in all spheres,

SHRI ERASMO DE SEQUEIRA (Mar-
magoa): Mr. Speaker, | rise to pay a
personal tribute to our semior colleague,
Mr, Nath Pai.

The first time that we in goa saw a lot
of Ms. Nath Pai was a few years ago when
be asrived and made his customary impact,
propagating a view that has since receded
into history. But across the gulf that
separaied us af that time started growing a
grudging admiration for this master of the
spoken word. In later years, we got to
know cach other better,

Among Mr. Nath Pai’s greatest guality
was the. fact that g seaior Membur like him
couid, knd slways did, treat a junior like
me a8 an squal. We ssldom crossed awords
but we often worked at cross purposes in
the lobias and in the doveooies of Govermne
emt, . Yei, through ali this, tbe grudging
reapect grew into fondness and our acguaint-
atwce grew into [riendship,
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Mr. Nuth Pai was very much a national
figure. But we the Konkani people will
always have in our hearts a specinl place
for him, for he was one of us. As I stand
today in tribute to a great parliamentarian,
I mourn the loss of a personal friend.

it vrdafey (wgTeTT ) ¢ wSEw
"Rz, frawa wrurat & fou amdm
azeat ¥ far gl ¥ weAr saiefe
SfeT 41 § R w9 WA ®) sne
frmrg i dmlc g m 9w FAam A
# 3 F o g qrd S Ay =l AR
IHAT g 1 3T & A9 FY AW I 9
u#; faer ar | o 7w e Awferr ordf
T YA ITF AT gL BT $ AGHE |
gad v frar a1 wiw WEY A o
1 I3 UTAWATAT 9Y | FE X § ARA-
ardl qENAA & /AT 7@ F A
grEER B I A g a9 WA
wT Ay gAAfAw ANanEr iw w6
frrim A vt gAY v fafm & oy
& 37%7 gw A fage an ag fafvas gn
aw & oo gubm & am § 1 §fe7 qqg
T 7 9% g0 qvp & oA 9y 0
AR I W § afr ufy 1w qw
# MiT A AW ¥ gwyAardl wrArew
sgtd

& qizgan ¢ fe @9 & woqw § gordd
sgtafy YT gaTe o I 4% gfvare
g faar oy qw R e & frdew @

MR. SPEAKER: The House may now
siand in sileace for a short while to express
ity sorrow.

The Members then stood in glence
for a short while.
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PAPERS LAID ON THE TABLE

OrDINANCES UNDER ARTICLE 123
(2Xa) or THE CONSTITUTION

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND
TRANSPORT ¢SHRI RAJ BAHADUR) :
I beg to lay on the Table a copy each of
the following Ordinances (Hindi and
English versions) under provisions of article
123(2)a) of the constitution :

1. The State of Himachal Pardesh
(Amendment) Ordinance, 1971
(No. 1 of 1971) promuigated by
the President on the 5th January,
1971. [Placed in Library. See
No. LT-2/1].

2. The West Bengal Security (Tripura
Re-enacting) Ameadment Ordinance
197t (No. 2 of 1971) promulgated
by the President on the 24th
January, 1971. [Placed in Library.
See No. LT-3171].

3. The Labour Provident Fund Laws
{Amendment) Ordinance, 1971 (No,
3 of 1971) promulgated by the
President on the 13th Februray,
1971 |Placed in Library. See
No. LT-4171]

NOTIFICATION UNDER ESSENTIAL
SERVICES MAINTENANCE ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHR!1 A. K. KISKU): On
behalf of K. K. Shah I beg to lay on the
Table a copy of Notification No, §. O, 923
(Hindi and Enaglish versions) pubfished in
Gazette of India dated the 23rd Febrary,
1971 declaring service connected with the
supply, distribution and transmission of
clectrical onergy to the public apd the
maintepance of operational efficiency within
the arems of, or served by, the municipal
electrical underiakings at Madurai, Coimba-
toze, Karur, Thanjavar and Pollachi in the
State of Tamil Nadum, to bt an essential
sprvice for the purposgs of the Essential
Sotvices Maintensnco  Act, 1968, under
sub-section (2) of tection 2 of the said Act
LPlaced in Library, See No. LT-5/1)

MR, SPEAKER : SHRI K. C. Pant.

Papers Laid 38

SHRI P. K. DEO (Xalahandi): On a
point of otder, Sir, Before he lays the paper
on the Table of the House, I want to raise
a contitutional point,

MR. SPEAKER : Will you please sit
down? There Is nothing before the Honse...

SHRIP. K. DEQO: The paper that he
is going to lay on the Table of the House
is not even worth the paper on which it is
printed. It should not be allowed to be laid
on the Table of the House. It has absolutely
no congtitutional backing. It should have
been la:d in this House within two months,
In this regard, I would like to draw your
attention to article 356 of the coostitution,
It cannot be laid on the Table of the House.
Under no circumstances, the House can
take cogmizance of the paper...(Interruption)

MR. SPEAKER : Will you please st
down ? 1 am on the legs. This is dated 11th
January, 1971. The House had already been
dissolved. This is the earliest opportunity
avatlable to them to lay it on the Table of
the House.

SHRI1 P, K. DEO : In that case, if the
carliest opportunity was to be taken, the
Rajya Sabha should have been called. There
is a clear provision in the Constitution,
(Interruptions) 1t says that in the case of
the President’s Proclamation, if the House
is dissolved, then the proper forum for rati-
fication by Parliament is the Rajya Sabha.
The Government has completely failed in
that. (Inierruptions)

MR. SPEAKER : You are an old
member. The House had been dissolved.
How do you think in #pite of the dissolu-
tion of the House the Rajya Sabha could
meel 7 1 am very sorry.

SHRI P. K. DEQ : This paper has no
constitulional backing. This is my first point
of order. '

My second point of order is this. The
Chief Minister of Orissa resigned on the 9th
January and his resigontion was acoepted.
There was no carctaker Government and
this Proclamation came iato being on the
11th, So, on the 9th, 0th apd 1ilth, there
wis  sbsolutely no Govergment. The
eiections and other execwtive orders passed
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during that period are being challenged in
in the Orissa High Couri. Under the circum-
stances, we want a clear ecxplanation from
the government, before any paper in laid, in
this regard, a8 to what happened during that
period and who was ruling the Orissa State,

(Interruption)

MR. SPEAKER : 1am not going to
allow it any more, There is no question of
whether there was government of no govera-
went. A proclamation came. This is just a
simple procedure to lay it on the Table,
?ht iv all this about.

SHRI P.K. DEO : It cannot have rotros-
pective of effect.

MR, SPEAKER : Lot him not force me,
pﬁ K. C. Pant.

PROCLAMATION UNDER ARTICLE
356(3) OF THE CONSTITUTION, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS ATOMIC ENERGY
AND SCIENCE AND TECHNOLOGY
(SHRI K. C. PANT) : [ beg to fay on the
Tabie :

1. ) A copy of the proclamation
(Mindi and English versions) dated
the 11th January, 1971 jssued by
the President under clause (1) of
article 356 of the Conststution
relation to the state of Orissa
published in notification No. GS.R
67 in Gazette of of India dated
the 1ith January, 1971, under
urticle 356(3) of the comstitution.

(i) A copy of the order (Hindi and
Boglish versions) dated the Iith
January, 1971, made by the Presi-
dsnt in pursuance of sub-clause
(i} of clause (c) of the above pro-
clamgtion, published in notification
No, GS.R. 48 in Guzette of India
daed the 1ith January, 1971,
[Placed in Library. 8ee LT-6/71].

2 Acopy of the Wircless Messuges
dated the Iith Janvary, 1971 from
st Governer of the Orissa to the
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President [Placed in Libiary. See
No. LT-7/71].

A copy of the Proclamation (Hindi

and English versions) dated the
23rd Januery, I971 issued by the
President under clauss (2) of
Article 356 of the Constitution revo-
king the Proclamation issued by
him on the 11th January 1971 in
relation to the State of Orissa,
published in Notiflication No.GS R.
119 in Gazette of India dated the
23rd Janvary, 1971, under article
356(3) of the Constitution. [Placed
in Library. See No. LT-8(71]

A copy of the Proclamation
(Hinth and English versions) dated
the 2%rd Junuary, 1971 issued by
the President under clause (1) of
article 356 of the Constitution n
relation to the State of Onssa
published in Notification No. G 8.
R 120 in Gazette of India dsted
the 23rd January, 1971 undor arti-
cle 356 (3) of the Coastitution.

A copy of order (Hindi and
Enghsh versions) dated the 23nd
January, 1971, made by the Presi-
dent in pursuance of sub-clause
() of clause (c) of the above
proclamation, puoblished in Noti-
fication No. GSR. 12{ in Gazeite
of India dated the 23rd January,
197, (Placed in Library. See
No. LT-8/71]

A copy of the Report (Hindi and
Eaglish versions) of the Governor
of Otissa dated the 20th January,
1971 to the Presidest. [Placed in
Library. See No, LT-10/71],

6. (i) A copy of the proclamstion (Hiadi

snd English versions) dated the
23rd March, 1971 issved by the
President under clause (1) of article
356 of the Constitution in relation
to the State of Orissa published in
Notficmion No. GSK. 3% in
Gazetie of India datsd the 23rd
March, 1971, under artigle 356 (3)
of the Constitution.
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(i) A copy of the Order (Hindi and
Eoglish versions) dated the 23rd
March, 1971, made by the Presic
dent in pursuance of sub-claues (i)
of clause (c) of the sbove pro-
clamation, published in Notification
No, G.S.R. 399 in Gazette of India
dated the 23rd March, 1971,

A copy of the Trunk Telephone
Message dated the 22nd March,
1971 from the Governor of Orissa
to the Presideat. [Placed in
Library. See No, LT-9/71].

NOTIFICATION UNDER ESSENTIAL
SERVICES MAINTENANCE ACT

SHRI K.C PANT : On behalf of Shri
Annasabhib Shunde —

Ibeg to lay on the Table a copy of
Notification No. G.S.R. 152 (Hindi and
English versions) published in Gazette of
India dated the 29th Janoary, 1971 declaring
service in the Food Corposation of India to
be an essential service for the purpose of
Essential Servicos Maintcnance Act, 1968,
under sub-section (2) of section 2 of the
said Act. [Placed in Library. See No.
LT-11/71]

NomiFicaTiON RE-SUPPLY OF
ELRECTRICITY IN BiHAR

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): On
behall of Shri Siddheswar Prasad :-

1begtolay on the Table a copy of
Notification No. 8. 0, 217 (Hindi and
English versions) published in Gazétte of
India dated the 8th January, 1971 declaring
servica congected with the supply of electri-
cal eoergy to the Public in the State of
Bilar or with the generation, storage or
transmission of electrical enetgy for the
pumpose of such supply, to be an esseatial
servive for the purposes of Basontial Service
Maintepance Act, 1968, under sub.section
@ of section 2 of the said Act. [Placed
h mm; s« m. LT'!WI]-

13,24 brs.

DEMANDS FOR SUPPLEMENTARY
GRANTS (RAILWAYS) 1970-71

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): I beg to
present a statement showing Supplementary
Demands for Grants in respect of the
Budget (Railways) for 1970 71.

B

DEMANDS FOR SUPPLEMENTARY
GRANTS (GENERAL) 1970-71

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : 1 beg to present a
gtatement showing Supplementary Demands
for Grants in respect of the Budget (General)
for 1970-71.

iy m—— —

DEMANDS FOR SUPPLEMENTARY
GRANTS (MANIPUR) 1970-71

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): 1 beg to present a
statement showing Supplementary Demands
for Grants in respect of the Unjoa Territory
of Manipur for 1970-71,

13.25 hrs.
RAILWAY BUDGET 1971-72

THE MINISTER OF RAILWAYS
(SHRI1 HANUMANTHAIYA) : Mr.,
Speaker, Sir, 1 rise to perform the pleasant
duty of placing before the House the annual
financial result of the Indian Government
Railways showing tho receipts and expendi-
tute for the year 1971.72,

2. Hon'ble Members of the House have
had a sirenwovs time convincing the
clectroate of their stand and seeking their
suffrage. We sl meet in the House with
8 sense of npew apirit and  dedication
but we have oot yot had the time to
apply our minds in defail te the varioys
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problems pertaining to the Railway
Administration, It is therefore, that [ am
not placing to-day the complete and final
picture of the working of the Railways. i
am now submitiing to the House a mere
annual financial stalement relating (o the
Indian Railways together with coanected
documents. | svek the approval of the
House to the ‘Vuote-on-account’ for the
estimated expendicure of the first  four
months only of the financial year 197(-72.
In the light of the observations, criticsms-
and comments Hon'ble Members may be
pleased to make, a full fledged budget
will be placed before the House for con-
siderstion a few months later. The state-
moent, however, will enable the House to
appreciate the financial position of the
Railways in ats true perspective,

We are now at the cluse of the second
year of the Fourth Plan  During these two
years, 186 kilometres of new hines hawo
boen opened Tor iraffic, 420 Lilumetres ot
track doubled; and 326 kilometres have
almost been comveried from Meire Gauge
to Broad Gauge. The Railway Rolling
Stock has been augmented by 418 locomn-
tives (226 diesel, 79 electric; and 113
steam), 2857 coaches and 26,702 wagons (in
teims of four wheelers) 91 new trains were
iotroduced and the runs of 78 existng
trans were extended, thereby the Railways
bave added 17404 train kilometres per
ddy. 145 new troins were mtroduced and
suns of 37 existing trains extended on the
spburban sections, adding 7436 tram
kilometres per day,

Accounis of 1969-70

3. 1shall first deal wnh the financial
mpsulta of 1960-70 -- the last completed
year. The gross traffic receipts amounted
o 95128 crores It 1 almost the same as
the Revised Estimate of 95055 crores.
‘The Revised Estimate of Ordinary Work-
ing Enpcnses wys 683°05 crores, The actual
¥xpenses of 684'94 crores were higher by
1499 crores. Afier taking into account the
other itema, like the annual appropriation
8 Depreviation Reserve Fund, Pension
Pund, Net Miscellaneous Expenditure and
Pividond Payment to General Reveauos,
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the shortfall came to 983 crores agsinst
1255 crores foreseen at the stage of the
Revised BEstimate., This shortfall of 983
crores was met by & loan of 3 86 crores
from General Revenuves and balance by
withdrawal from the Revenus Reperve
Fund.

The Railways maintain a Development
Fund for financing unremunerative works
of operating necessity, amenities for pas-
sengers, and staff quariers. A sum of 1708
crores was spenl on these works in  1969-70,
This Fund is normally fed from the revenus
surplus afrer fully meeting the liabilty of
Dividend to the General Exchequer for the
Camital-at-charge. As will be explained later,
the Railways were not able to carn any
revenus surplus in the year. Hence, an
amount ol 1851 crores was raised; by o
ivan of 1815 crores from the Genperal
Revenues and 36 lakhs from the meagre
halance avarlable in the Development Fund
The loan liability of the Rasiways to the
General Revenues under Development Fund
roce consequently at the end of 1969-70
from-25:30 (o 4545 crores The total 1n-
indciedness 1o General Revenues amounted
to 52 31 wrores.

Revised Estimates, 1970-71

4, The Budget E.smates as originally
presented for the year 1970-71 envisaged a
surplus of 22 38 crores. In deference to the
wishes of the Houae hist year, my pre-
decessor had given up certain  proposed
increases in thiid class passenger farcs and
m freight rates, particularly those on fuod-
grains, Thereby, we had to forcgo 13
ctores of revenue. As 4 result, the surplus
shown in the Budget Estimate came down
t0 9.38 crores, As against this, the Revised
Estimates now show a shortfall of 2369
crores. The gross treffic receipts fell by 5
crores and the working expenses increased
by 30 77 crores, There was a reduciion of
1'42 crores 1n miscellapeous expenses and
{28 crores in the Dividend payable to
General Revenues. The cumulative effect of
all these factors is a shorifall of 23,69
croses,

The estimates of gross traffic receipis
were, at the time of the preparation of
the budget for 1970-7, based on & revesw
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eamning traffic of 1839 miilion tonnes as
against 1738 million tonnes in the preced-
ing yoar, Actually, however, instead of an
increase of 1071 million tonmes, the revenue
earning traffic this year will be some 4'3
million tonnes less than that last year.
There has been a significant drop in the
tmafTic to and from steel plants, of coal for
goneral puiposes and of other goods.
Fortunately, the effect of fall in the originat-
ing tonnage of traffic has not been pro-
portionately adverse on railway, carnings.
1t is because of twe favourable factors,
namely, improvement in leads to the extént
of 2°2 per cent on an average, and a larger
proportion of higl-rated t(raffic in the
overal] (rafflic carried. The railway earnings
could have beon decidedly higher but for
the unsatisfactory law and order situation
in some places in the eastern and northern-
eastern regions, the unauthorised wild-cat
strikes and the breaches causcd by floods in
Qujarat. Hon'’ble Members would agree
that essential rail services had 1o be main-
tained and, therefore, the Essential Services
Maintenance Act had 1o be invoked thrice
during the year. The lightning strike in the
Dhanbad Divisivn of the Eastern Railway
last month and in the Tutanagar yard and
shed of South-castern Railway earlier this
month are instances in point. The former
almost chocked off the supply of coal for
domestic and industrial consumption to the
rest of ths country and even resulted in
the curtailment for some days of over 900
passenger train services, The laiter jeopar-
dised vital supplies of iron ore, coal and
coke to the steel plants. A common and
regrettable feature of these two strikes was
that thoy werp sparked off on trivial and
firmsy grounds. They were in on way related
to industrial dispwies and trade union rights
and responsibilities. In one case it was
mengly a quarrel between two railway
fantilios and in the other it was an altérca-
tion between a Joco employes and a com-
pounder in a railway hospital, This high-
lights how irresponsible and misguided
agitations caas jeopardise vital national
interests,

A brochure has been Included in the
Budget documents circulsted 10 the Hon’ble
Members giving brief particulars of jmpor
tant incidents that ocourred during the year.
milhi; in Ldoﬂmﬁn of proporty and

assets, and dislocation of railway services on
account of disruption of communications,
demonstrations, bundhs, strikes and attacks
on railway staff. Hon'’ble Members will
share my relief that in spite of thess adverse
factors, the gross receipts are only § crores
short of the modified Budget.

During the current year & number of
important factors beyond the comtrol of
Railways have thrown a heavy burden on
the revenus expenditure of the Railways.
Working expenses increased by 36 crores on
account of interim relief to the stafl san-
ctioned by Government on the basis of the
recommendation made by the Third Pay
Commission. Large sums of money had
also to0 bo found to meet heavy expenditure
oa other items, such as, 2.40 crores on flood
damage, about one crore for payment of
arbitration tribunal awards to staffs 125
crores on account of increasa in the rates of
travelling and daily allowances and about
5 crores on account of increases in  prices
of various materials. During the frst half
of the year, falling income and increasing
expenses presented a gloomy picture. A
presistent and vigorous campaign was, there-
fore, initiated to maximise earnings and 10
reduce exponditure. The results achieved
from these drives have been encouraging.
1n the mid-year appraisal, it bad been feared
that the Railway deficit would be as high
as 47 crores, Because of various measures
taken to improve earnings and reduce
expenditure, the deficit has been halved.
Even s0, after appropriating 100 crores to
the Depreciation Resarve Fund,15 crores to
the Pension Fund,and 16581 crores as
Dividend 10 Gencral Revenues efc., the
Railways will be in the red to the extent of
2369 crores at the close of the current
year. 1 admit that the financiai position
of the Railways is not very happy. How-
ever, 1 would like to bring to the notice of
the Hon'ble Members an encouraging feature
of the year's working. But for post-
budgetary developments «hrowing up a
burden of 45°65 crores on working expen es

- the Railways might still have ended with a

surplus of almost the same order as foreseen
in the original Budget, man-made disasters
and natural calamities notwithstanding.

Light Railways
S. Duriog the year 197071, theee Light
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Railway Companies under the management
of Messs Marten Burn Limited, Calcutta,
with aggregaie kilometrage of 246 have
closed down their oporations. Thest are
() Shahdara-Saharanpur Light Railway
(148'9 Kms) in Utiar Pradesh which closed
down from Ist September 1970; (ii)
Howrah-Amta (703 Kms);, and (ii})
Howrah-Sheakhalia (271 Kms) Light Rail-
ways in West Bengal which closed down
ist January 1971, All these were Narrow
Gauge Railways, catering mostly to short
distance passenger traflic. The Shahdara-
Sabarnpur Light Railway carried about
11,000 passengers por day while Howarsh-
Amla and Howrah-Sheakhalla Railways to-
pothér carried about 25,000 passengers per
day. The Management announced that the
glosure was forced on the Companies by
incfeasing losses year after year due to
severe road competition in the areas served
by them. The accumulated losses on these
three Light Railways amounted to 36 Jakhs.
The rolling stock, track, and other assets of
these Railways had not been mainwained
properly. They were in a worn out con-
dition rcguiring considerable  expeaditure
for rebabilitation. The standard of passenger
amenities on these Railways was also much
lewer than that obtaining on Indian
Government Railways, Nationalisation of
the Light Railways or assumption of
maoagement by the Ministry of Railways
was considered, But careful ¢xamination
showed that it would not be in the public
imterest. Not only will we have to spend
gonsiderable amount of money in replacing
sod wohabilitating the equipmeat, but also
the running costs would go up sharply due
o our haviog to bring their working to the
standard of Government Railways. The
teansport meeds of the public in the areas
sovved are being met by the reapective
fiiate Governments augmenting the road
sevices, In order to prevent the staff of
the Light Railways numbering about 3,000
from being thrown out of employment, the
Cenral Governsient have decided to absorb
thase pemsounsi in suitable categories on
fodisn Government Rajiways,

A Year of Challenge

5. Thishas been m year of chalicuge
=nd trial for the Railways and raliwaymen
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particularly those serving in the Easiern
Region. Smooth and regular opersting of
trains became impossible on several
occasions. There were a large number of
attacks on railway property causing dis-
location of traffic and immobilisation of
rolling stock. There were miso assaulis on
railway employees on duty, ecspecially stafl
connected with the running of trains such
as drivers, motormen, guards and assistant
station masiers. The railwaymen had to
suffer some bomb aitacks by entremist
olements, resulling in some cases in serious
injories,

A few days back, one Assistant Officer
of the lastern Rajlway was murdered in
broad day light in Calcutta area while
returning home from his place of work.
On 15th March 1971, a bomb was thrown
by some extremists ncar the locoshed at
AnJal, which hit a guard and a shunmter,
The shunter succumbed to his injuries on
the spot while the guard was wounded, In en-
counters with dangerous and violent crimi-
nals, 23 man of the Railway Protection
Force lost their lives and another 165
were injured during the year. There have
alo been some cases of robbing rarlway
cash. In one of them, an armed gang
raided the premiscs of the State Bank of
Indisa at Chatarangan killed one Railway
Protection Force pguard on escort duty and
looted 18'84 lakhs of rupees, while it was
in the process of being taken over by the
railway cashicr, We are going to take firm
and unrelenting steps to check this roenace
and bring the criminals to book,

The incidence of thefts and pilferages
of raslway equipment oomtinuad to be
heavy, Such tholis not only result in
financial toss to the railways but ziso
senously affect the efficiensy of rail opera-
tion. As the House Is aware, the entire
raute from Caloutta to Mughalmral over
the Grand Chord is mow electrified
The theft of overhead traction copper wires
puts the entire train operation out of geer
on the electrified section for sevora! hours
each day. During the period April to
Decomber, 1970, a3 many a8 436 cases of
thefts of overhead truction wires scoursed
on the Eastern and Southeastern Rallways.
The tolecommunication control, oa which
the entire train opetation in dopendent, was
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also interrupted frequenily due to thefts
of tele -communication cables and equip-
ment. Every theft of tele-communication
cable results in interruption of train con-
trol by about ten hours during which period
the movement of trains gets slowed down
appreciably, respling in heavy detention
to (rains. The oxtent of these thefis can
be judged from the fact that on the
Eastern Railway alone there were as maay
as 4,163 casos of theft of tele-communica-~
tion cable« and equipment during the
period from April to December, 1970,

Passenger Amenities

7. 1 know the Hon'ble Members are
very particular of providing better passenger
amenities. An amount of approximately 4
crores is being spent on this objective
every year by the Railwvays. I am glad to
say that as a result of concerted efforts at
all levels, considerable improvement has
taken place in items Ike train lighting,
fans, water supply and the like, but I am
aware that mmuch still remains to be done.
Unfortunately anti-social elements resort
to wanton destruction of railway property
and indulge in systematic thefts, Many
of theso fittings, like fans, are in short
supply and it becomes difficult to replace
them as fast as they disappear. The Raik
way Protection Force have been alerted to
kesp a close watch on passenger coaches
and other stock, particularly in those
yards where such thefts are most marked,
We are taking steps seriously and earnestly
to maintain and improve the #nquipment
in our coaches,

Movement of Foodgrains

8. The "'Green Revolution™ has in-
creased food production all over the
country. There have been bumper food
crops particularly io Haryana and Punjab,
Rallways have risen to the octcasion by
tranwporting thesé increased quaatities to
the distant corners of the country. During
the pariod of ien months eading January
1971, the Rallways Joaded a» many av
3,81,093 Broad Gaugs wagons,

Budget Estimases, 197172

9, uu“mm the Budget
Betimates for 1971-72. 'The groes receipts

for the year 1971-72 at the existing level
of rates aud fares are estimated at
1,044 crores which are 40 crres higher than
in the current year. The estimats of
carnings under ‘Other Coaching’ has been
prepared, assuming the normal rate of
growth. In the case of passenger traffic,
however, the expansion may not be as brisk
as has been witnessed in the corrent year,
Therelore, in 1971-72 only & 3 per cent rise
in passeager recoipts hus beon adopied.
It has also been assumed that all the
additional 9 million tonnes of traffic
expected to be carried by the Railways next
year, would be revenue earning in character.
They will add 30 crores to our freight
earpings.

The net Ordinary Working Expenses
have been placed at 76544 crores, ie.,
3368 crores more than in the Revised
Estimates for the current year. The
increase is mainly accounted for by staff
costs 17.53 crores, fuel 7.80-grores, repain
and maintepancs 5.03 crores and mscell-
aneous 3,32 erores, The apporopration to
the Pension Fund has beea kept at the
sameo level of 15 crores aa that for the
current year. The appropriation to the
Depreciation Reserve Fund has  been
stepped up from 100 crores to 105 crores as
provided for in the Forth Plan. The
expenditure on Open Line Works Reveaue
together with other miscellanecous items s
expected to go up by 2.79 crores to 1791
crores. Consequent on an increase in the
Capital-at-charge, the Dividend to General
Rovenues is expected (o increase from
165,81 crores in the current year to 173.77
erores. In the net result, the Railways
at the current lavel of rates and fares and
cost of staff and stores will fall short by
33.12 crores in meeting thsir full liabi-
lity of dividend payable to the General
Revenues, It will be neccssary to take
a loan from the Goneral Revenues to
make good this deficit,

Feom the figures of finansial result for
three years given by mos, the Hon'bie
Moembers would have seen that Railway
Financos are not en an eoven keel, In
fact, tw downward trend started from
1964-65, from which year they eould not
mett the full lability for Development
Fund warke, From 196667, the Railways
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could not meet fully even the annual
dwvidend liability to the Genersl Exchequar,
The sccumulation in the Revenus Reserve
Fund, which stood at 63 crores in the
beginnmng of 1966-67 has been exhausted.
In addit:on a loan of 8.86 crores had to
be taken in 1969.70 and another loan of
24.92 crores in 1970-71 for meeting dividend
tiabulity. For moeting the full dividend
liabiluy in 1971-72 and repaying one third
of the carlier loans, the Railways will have
to borrow 4551 crores from General
Revenues., It  will raise their indebledness
to the General Exchequer to 65,08 crores on
this account at the end of the next year,

The Railways will have to borrow a
further sum of 21.58 crores in the current
year and apother 2349 crores during
1971-72 for meeting the expenditure of
govelopment fuad works. The total loan
liability w0 the General Revenues on
sccount of development fund works would
aggregate to 88,52 crores at the end of

1971.72,

‘The total indebtedness of the Railways
to the General Revenues at the end of
1971-72 would amount to 153-63 crores
under the two sots of loans. The Railways
have, therofore, to generate resources
enough not only to repay these accumulated
joans but also to rebwild the Revenue
Reserve Fund and the Development Fund,
i.may add that in the above calcula-
gtiops no allowance has been mads for the
additional financial burdens that may be
fspposod a8 a resuit of the recommenda-
fivps of the Third Pay Commission and the
awards of the Railway Arbitration Tribunal

Works Expenditure

10, Works expenditure in 1969-70 was
80,83 crores, loss than the Revisod Lstimate
of 24330 crores, mainly due to slower
progress of certain works and some hold-
up and delay in the procurement pro-
gramme of maierials, particularly  steel
and less out-turn of rolling stock.

The Revised Estimate of aet expenditure
on Works, Machinery amd Rolling Stock
for the Cutrent yonr has been placed at
sbogt 241 crores, sgainst the Budget Esti-
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maie of 780 crores, The reduced level
of Revised Estimates has beon determined
after taking inlo account the physicsl
progress of the works, out-turm of rolling
stock from the Production Units and
expected deliveries and supplies from
outside agencies. The provision for
expenditure on Warks, Machinery and
Rolliug Stock Progiamme for the Budget
year 1971-72 has beon put at 280 crores.
This 1s ubow 28 ¢crores less than the
outlay which was fixed for the year
under the orgmal Fourth Five Year
Plan. The reduciion n the outlay was
necessitated by the rate of growth of
the econusmy m  some particular scctors
Dol coming upto espectations. A summary
showing he jmpoitant items of Works,
Machinery aand Rolling Stock is circulated
as usual alnng with the Budget documents.
Details are given in the Works, Machinery
and Rolimg Stock  Prograime which
also forms part of the Budget documents,

Railway Convention Committee, 1968

1. A Commitiee of both Houses
of Parlament known as Railway Conven-
tion Comnuttee, reviewoed in 1965 financial
arranguinents  between Ratlways and
Geuneral Finance. In  the light of ther
recommendaitions accepted by Government,
a Rewolution defining the relation betwesn
the Rallway Finance and the Gueneral
Revenues was passed by both Houses
of Parliament 11 December 1965, Theso
arrangements were to be co terminus with
the then envisaged Forth Plan for the gnin-
quennium commencing Ist  April, 1966,
There was an mierregnum of three annoal
Plans aad the new Forth Plan commenced
from Ist April 1969, It was, therefore,
feit that & new copvention arrangement
should be made to be co-terminus with
the current Forth Plan commencing Iwt
April, 1969. Accordingly, in November-
Deceber, 1968, a Resolution was passed by
botk Houses of Parliament coamitying
the Railway Convention Committeo, 1968,
This Comonttee held some mestings aad
saw the Production Units and a fey
rallway  headquatters.  However, the
Committes could not complote  geor
defiborations and prescat their report as jy
ceased to exist with the digsolution of the
Lok Sabha i Decomber 1970, The noed
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for such & Committee continues o remain
and it has to be reconstituted by a Re-
solution of the House as soan as possible,

Staff Relations And Welfare

12, The per capita expenditure on
stafl weifare increased from 138 in  1965-66
to 175 in 1969-70. The cost of riedical and
health services alume, which was 1592
crores during 1968-69, rose to (708 crores
during 1969-70. It is expected to rise
further to 17.80 crores in 1970-71

During 196970, more thun 6,000 staff
quarters were constructed bringing the total
number at the end of the yeir to more
than 5 lakhs, Total investment 1y the end
of 1970-71 on stafl quarters excluding the
cost of Jand will tise 1o about 200 crores,

Other welfare and recreational facilitios
provided to the Railway emplo 'ees include
Holiday Homes, Institutes, Clut. and play-
grounds, Owver 3400 employ es availed
of the facility of 21 Holida s Homes
during 1969-70.

L am glad to say that rc'ations with
organised labour during the ycar have
continued to be cordial and satisfactory,
On occasions when some irresy wnsible and
unruly elements went on wili-cat strikes
on trivial issues totally uncounected with
their work, the two Federations acted as
responsible Trade Unwns and helped to
restore normalcy. The Permanent Negotiat-
ing Muchinery functioned well at all levels,
1t helped to resolve a large number of staff
problems and produced sutisfactory resuits,
The Housp may be aware that an Arbitra-
tion Tribunal had been set up sometime
ag0 ‘to consider certain matters on which
agreoment could not be reached with
workers’ Federations. The Tribunal has
aiready made cérfain recommendations
which are in the process of implementation.

This year has been a year of some
difficulty and set-back for the Railways.
Railway properties have suffered darpave dt
the hands of criminhdls, extremists and
political demonstrstors, The Railways
have besn subjected (o vicarious aracks

from fhéde who wamt some thing or the
oiher from the Ceatsal or State  Govern-
ment. These strafas and stresses have not

cowed down the spirit of service of those
who are running the Railways, They
have exhibited commendable courage and
have done their duty by the Nation. In
the uliimate analysis, it is not coal, oil
the or electricity that runs the trains,
but the spirit of dedication of the railway-
men. They have promised continued
service and co-operation. There in lies the
hope of improving not only the efficiency
but also the finances of the Railway
Administration.

Permit me, Sir, to thank you and the
House for the patient hearing given.

13,52 hrs.

MANIPUR BUDGET, 1971-72

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : Sir, { beg to present
a statement of the estimated receipts and
oxpenditure of the Union territory of
Manipur for the year 1971-72,

There is a statement also which, with
your permission, 1 lay on the Table of the
House.

wfirge & deta voadw & 1971.72
& wnz & wam ¥ awvey
(23 =rd, 1971)

HE,

1. wfoge & P & # win
w& & wraew i gafa & 16 wRgaT
1969 % sidw F wafw am & 13
wRgaT 1970 W W e ny waw
g agr & R oY R wgER, W
iy F feqan & wheal &
syl R T fiear AT ) ST,
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TN GEIq TOURT BT FAL HHAE & q°N
sage femr T @ &

2. wEl A% IH USIAT W Aae
waeat [feafs w1 Ty 8, WA
Troper-sifeas #7 SEA 2.22 ¥ w9AT
o wra ¥ Y 9w 3™ sy &
oA 15.79 Fq¥ AT swwEr A
%1 ¥ IHT, 9 W A T @ A
Er arelt a3 ) qu A & fan el
g gra fodr AW AT SR Y
T 1357 wore T g,  oafe
TVE-GIAAT #1230 F® wWE N
TgeqT 47 | WA A9, T AT |
257 w03 wa #r wfRdt #1 Wi
T ¥ fel AT N9 T T HYE
16.76 $IT ¥qqT  FATAT AT § ¢ IR
W AT 14 19 FIIT T wY
s WY, ¥Am AvETT grer fRr WA
& wpmA & g fear wE

Wag R A & =g & aX #
4.31 T =94 F1 WA oAy A
wafs awz wEW 3.71 ®F T H
o7 WX AG 4.77 FVT ¥ Wy H
wTm & e gfd sl wveT §
s |t § Y s it W
YAATY ET QT SN AT WA A
firar ot § A w2 T & Ay ofonfa
fearmar &1

3. wa¥ g & ¥ ¥ A 9g-
gt & s ¥ fam 5.72 wrg
g &Y smaear & it g dwfw
ity weedi #t fafge §, v oowdw
& oy, @t wrer & gt g2 97 fem R,
B ¥ Wy W ¥ Rig aeIE w7 ¥AE
ws fyeer  ATer WOl TR X
amde F (Wi (wdE) damge
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TF R AYE B dEe ¥ qn defes
oY dzaT wTe A sqweq wok & fag,
w7 & fora avve Ay e aw
UF HF & T ¥TH FE o qF gE
foar mar vy @ev W Ay arec
seA At 5 wew @A T o
VORI YR ¥ W ad
¥ w2 ¥, o w1 foaar wee gwrn
¥ A o an-fefiva as=- gemd
N CFEgEt & A A A ww
aEaT & quie ® faly ot 95 W wy
®Y WA A AT Y )

4. T TIHGT ¥ ITAW AT ATy
faaey, sTavazaTE 8 wqwr Ay N
A T EE & A, oA
ag 7 ¥ ufuw Siow Je w0 w7
wyrfaa grwar /A T waly 5,500
fratarz aw &t wdt @1 gfe of
qaar Y matw aft &, W fAT
ag @t faoelt & e oY faaew
o e w7 w1 ogvEr @) e
qaT Seee aA-fawst sraveer & fog
FHT &% F o= 2.85 ¢ 9 oY
saEear Y AT T §

wiHt ok wfefow, sy AR
vz ¥ fawre a1 wive ¥ A
A pmimdt wr ey wed & o Wy
e A o a mr frwe 40 vl
¥ ww do, W sweharee, gt
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arew, gereares, oA wife & R faaw
wor 1 fearc B

6. wy wwz ¥ faer s ats-
wre gl ¥ fov oy ¥ owius
THEY FY WAEGT FT A § ) W GAAT,
wifam wfy frwre, afrare-fagrem st
sfar  Igew SN dawwiley
sl & fon o sEem AT 0

7. WA gRg A & fagm it
afa ax s & fou wfys w7 ==
w1 awQ g Ty fam o ww A
sraeqr € wdY g, 7z I 1 ¢ faad
fF STeee wTNAT @1 A W OTAEA gU
o awAr @ et g favaw § fw
YA AT A TH NI U & A &
it fawre &7 § agvaan gy

Statement on (he Budpet of the Union
Territory Manlpur —1971-72
(23rd March, 1971)

Sir,

1. The President’s Order of the 16th
October, 1969 dissolving tho Legislative
Assembly of Manipur was ext nded by a
subsequent Order of the 13th Oc i1ber, 1970,
By virtue thereaf the powers of .he Legis-
lative Assembly of the Tu ritory are
exerciseable by Parliament, Th Buwlget of
the Union Territory is accoic ngly being
placed before Parliament.

2. As regards the Budget. 'y position
of the Territory, the revenue cceipts this
year are placed at Rs. 222 crores and
the expeaditute met from evenue at
Rs. 1579 crores, Grants from he Central
Governmeat for mecting th  gap on
revepue sccouat would thus be Rs. 13.57
crores in the curren! Year as  gainst the
provision of Rs. 1230 crotes in Budget
Estimatos. Next year's roceip . in  the
Tertitory are placed at Rs, 2.57 ropes and
the exponditure met from reveiup &t Rs.
1676 crores, The gap of Rs, 1+.19 crores

on revenue account will be covered by
grants from the Central Government,

On capital account the expenditure
estimates this year provide for Rs. 4.31
crores as against the Budget Estimates of
Rs, 3 71 crores, Next year’s provision for
expenditure is estimated at Rs, 4,77 crores,
These will be covered by loans from the
Central Government. Full details of the
receipts and disbursements have been given
in the Explanatory Memorandum which has
been circulated with the Budget papers,

3. Next year’s Budget includes provisions
for the Union Térritory Plan amounting to
Rs. 5.72 crores. As the Honourable Mem-
bers are aware, the Tenitory, which is situa-
ted in the eastern corner of India, has only
one reliable means of communication with
the rest of the country numely, the toad
from Imphal to Dimapur, the rail head in
Nugaland. To provide alternative and better
means of communications, construction of a
road conrecting Sikchar in  Assam with
Impha! was commenced a couple of years
ago. The House will be happy to know
that the road is now almost complete. A
sum of Rs. 95 lakhs has also been provided
in the next Budget for improvement of
other roads conpecting Imphal with the
District Headquarters and the Sub-Divisional
Headquarters with one another,

4. Availability of power in the Territory
has been far Lelow requirements. To make
up the deficiency, the installed capacity has
almost been doubled to 3,500 K. W, through
installation of more diese] sets in the cur-
rent year. As this is stil not enough,
mext year also further augmentation in the
generation and distribution of power s
contemplated. Besides a provision of Rs.
285 crores for the Loktak Hydro-electric
Project is being made in the Central Sector,

5. In the agricultural sector too, larger
outlays are proposed for raising the food
production, The Territory's Plan next vear
includes Rs. 57 lakhs for this purpose. The
area ynder high yielding varioties is also
expected 1o increase by over 4,000 hectares.
Besidés, it is proposed to intensify
cashownut and walnut development as well
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as demonstrations on multi-cropping
patterns. Other areas in the agricultural field
such as Fisheries, Poultry Farms, Piggeries,
Forests are also proposed to be developed.

6. Next Budget includes larger pro-
visions for eduocation and public hcalth
schemes, In addition, provision has been
made for Ceatrally sponsored schemes such
as tribal development, family planning and
malaria eradication.

——— p—— " —
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7. There is no doubt that for a faster
pace of development, imrger outlays are
necassary. Nevertheless, what has been pro-
vided for is what could be conceived within
the resources availabie and 1 trust that
these measures will help in the further
development of the Territory.

13.53 hrs.
The Lok Sabha then adiourned till

Eleven of the Clock on Wednesday,
March 24, 197 1/Chaitra 3, 1893 (Saka).
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